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List showmg the Bungalows where some structures have been constructed by occupant themselves at their Own 

SI. Bungalow No. 
No. 

6. Ralslna Rd. 

2. 12. Jilnpath 

3 23. S.J. Rd 

4 1. Talkalora Rd. 

S 5. BD. Marg 

r, 4. Lodhl Estate 

7 9. Teenmurtl Lane 

8 8. S.J. Lane 

9 9. K.M Marg 

10 35, Lodhl Estate 

11 2. Kushak road 

Type of Structure 

3 rooms in the back lawn 
(30 Sq.m.) 

One IIlet attached to 
Office block 

A. One room behind Off. Blk. 
b. One small room on the 
side of kitchen 

Two roomed Office Block 

a One big hall in front lawn 
b One small room in front 
of office block 

Two roomed office block 

Extension of dinning room 

There rcomed office block 

a. Swimming Pool (49.6 Sqm) 
b. One attached room (24 Sqm) 

One rest room made by SPG 
(35.69 Sqm) 

Covering of verandah of 
servant quarters 

{Translation] 

Construction of Retiring Rooms 

2407. SHRI RAJENDRA AGNIHOTRI: Will the 
Minister of RAILWAYS be pleased to state: 

(a) whether the Government propose to increase the 
number of retiring rooms, sleepers and rest rooms for 
the convenience of growing Railway passengers; 

(b) If so, the time by which the aforesaid work is 
proposed to be started at Jhansi, Lalitpur, Agra, GwaJior 
and Bhopal stations of Central Railway and Kanpur and 
Lucknow stations of Northern RailWay; 

(c) whether the Government propose to allow private 
parties for construction work of such retiring rooms; and 

(d) if so, the details thereof; 

Present Allottee Allottees During Whose Tentur€ 
This construction detected 

Dr. Murli Manohar Joshi Sh. Satpal Ji Maharaj 

Sh. Ramvilas PaS'Nan sh. Ramvllas Paswan 

Sh. Shankar Dayal Sharma Sh. Shankar Dayal Sharma 

Sh. Satya Narayan Jatiya Sh. Satya Narayan Jatiya 

Sh. Nitesh Kumar sh. Nitesh Kumar 

Sh. Dalit Ezilmalai Sh. Dalit Ezilmalai 

Sh. Dalip Ray Sh. Dalip Ray 

Sh. K.Purkayashtha Sh. K. Purkayashtha 

Sh. K. Kuranakaran Sh. K. Kuranakaran 

Smt. Priyanka Gandhi Smt. Priyanka Gandhi 

Sh. V.K. Shunglu GAG Sh. V.K. Shunglu GAG 

THE MINISTER OF STATE IN THE MINISTRY Of 
RAILWAYS, MINISTER OF STATE IN THE MINISTRY 
OF PARLIAMENTARY AFFAIRS AND MINISTER Of 
STATE IN THE MINISTRY OF PLANNING AND 
PROGRAMME IMPLEMENTATION (SHRI RAM NAIK) (a i 

provision of retiring rooms is a continuous proc.ess. 

(b) Retiring Rooms are already available at these 
stations. 

(e) There is no such proposal at present. 

(d) Does not arise. 

[English] 

MYlore Airport 

2408. SHRI A. SIDDARAJU: Will the Minister of CIVIL 
AVIATION be pleased to state: 
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(a) whether the Karnataka Government has sought 
clearance for giving Mysore Airport to private sector for 
development and operation; and 

(b) il so, the decision taken by the Government in 
il11S regard? 

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH 
KUMAR) (a) No, Sir, 

(b) Does not arise. 

Production of Gold 

2409. SHRIMATI JAYANTI PATNAIK: Will the Minister 
•. d STeEL AND MINES be pleased to state: 

(a) whether any new gold reserve areas has been 
discovered during the last three years; 

(h) if so, the details thereof; and 

(e) the production of gold during 1997-98 in the 
ountry? 

THE MINISTER OF STATE IN THE MINISTRY OF 
STEEL AND MINES (SHRI RAMESH BAIS): (a) and (b) 
Yes, Madam. Geological Survey of India (GSI) has 
pslablished gold are reserves in the following areas during 
:gg4·97 

KARNATAKA: Hira Buddini (Raichur district), 
Chinmulgund and Nagavi (Dharwar district), ajjanash west 
:tnd G,R, Halli South Block (Chitradurga district). 

ANDHRA PRADESH: Dona Temple (Kurnool district) 
and Kudlthanapale (district). 

RAJASTHAN: Anandpuri-Bhukia (Banswara district). 

MADHYA PRADESH: Gurharpahar West (Sidhi 
dlstnet), 

MAHARASHTRA: Parsori West Block and Kitari Block 
INagpur district). 

KERALA: Kappil (Malappuram district). 

(e) production of gold in the country for the year 
1997-98 is 2636 Kg, 

Upgradation of Callcut Airport 

2410. SHRI MULLAPALLY RAMACHANDRAN: Will 
1he Minister of CIVIL AVIATION be pleased to state: 

(a) whether the Government propose to declare any 
mOre Airports as International Airports; 

(b) if so, the details thereof; and 

(c) whether steps have been taken to upgrade the 
facilities at Calicut Airport in view of the International 
flights landing there? 

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH 
KUMAR): (a) and (b) As per the Policy on Airport 
Infrastructure declared in December, 1997 airports at 
Bangalore, Hyderabad, Ahmedabad, Amritsar and 
Guwahati can be added to the list of international airports 
as and when the facilities are upgraded to the desired 
level. 

(c) AAI has commissioned a separate international 
terminal block having all modern facilities at an estimated 
cost of Rs. 6 crores to cater to the needs of 200 incoming 
and 200 outgoing international passengers at a time. The 
old terminal building has been modified to serve as a 
temporary cargo complex at the cost of Rs. 80.68 lakhs. 
AAI has taken up the work of strengthening and extension 
of existing runway towards the eastern side at an 
estimated cost of Rs. 102.80 crores for operation of 
AB-300 type of aircraft. The work is expected to be 
completed by January, 2000. 

Night Flight of Alliance Air 

2411. SHRI K.C. KONDAIAH: Will the Minister of 
CIVIL AVIATION be pleased to state: 

(a) wr.ather Alliance Air has decided to introduce a 
night flight between Delhi and Bangalore and vice-versa; 

(b) if so, whether the Bangalore Airport authorities 
have agreed to the proposal; and 

(c) if not, the reasons therefor? 

THE MINISTER OF CIVIL AVIATION (SHRI ANANTH 
KUMAR): (a) to (c) Alliance Air had plans to operate 
night flights to Bangalore. The proposal has, however, 
been deferred due to operational constraints. 

Quota of Wagons for Transportation of Matches 
and Fire Crackers 

2412. SHRI VAlKO: Will the Minister of RAILWAYS 
be pleased to state: 

(a) whether the Railways has given any concession 
for transporting of handrnade matches and fire crackers; 

(b) if so, the details thereof; 


